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Government to remove the said hard-
ship of the suffering employees? 

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz 
Khan): (a) No. 

(b) Question does not arise. 

Breeding of Lions 

1123. Shri p. C. Deo Bhanj: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether Government are taking 
any steps to breed lions in the forests 
of different States (other than the Gir 
forest in Gujarat); and 

( b) -if so, the details thereof'? 

The Minister Of State in the Minis-
try of Food and Agriculture (Dr. Ram 
SUbhag Singh): (a) One Lion and 
two lioness from the Gir forest 01 
Gujarat were introduced jn December 
1957 in the Chandraprabha Sanctuary. 
Uttar Pradesh, primarily to establish 
a Second home for these lions. They 
have not been introduced in any other 
State so far. 

(b) At'Cording to a report received 
from the Government of .the U.P. in 
October 1962 the lions introduced in 
th(e Chandraprabha Sanctuary are 
thriving and their present number in-
cluding cubs is reported to be six. 

Preservation of Peacocks 

1124. Shr! P. C. Deo Bhanj: Will 
the Minister of Food and AgricultUre 
be pleased to state the steps taken by 
Government for the preservation of 
the peacock after it was declar('d the 
National Bird? 

The Minister of State In the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): No special steps have 
been taken for the preservation of the 
peacock after it was declared as the 
'National Bird of India' 31-1-63. On 
a recommendation by the Indian 
Board for Wild Life in October 1958, 
most of the States where this bird iJ. 

found have already declared it as 
completely protected against shooting 
and killing. 
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